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CENTr"4L AL11lINIS T1'.A IIVE ThlBUN,C\L 
/-\LlAHAeJ\.J BEN:;H , ALlAHABAD . 

Al la babc1u, this the 27th February, 2004. 

l.JJUhUfwi; HON . 1\\rl . A. K. BHATNL\Gidi, J.!1ti . 

HON • lvlli . D. h . Tl~JArtL__ A • f,l . 

0 .A. No . 811 of 1999 

OPEN CQJRT 

l. l\\uneer Ahnad, aged about 49 years S/O Late l dda H/O Aioh • 

Baruzai , Peshav~ari , Shuhjahanpur, Tailor skilled, ficket 

No .11905/P, P- 4-C Section, Ordinance Cl othing Factor-y , 

s ha hj a hanpur . 

2 . Shakeel /-lhmad, a/a 40 years S/0 Late .liafi Al-.nad Khan r.yO 

Bnanza i J a l a l Nagar, Shahjahanpur , Tailor Skilled, Tic ket 

No .12334/1', B-4A Section Ordnance facto ry, Shahjahanpur . 

3 . Syed Sajjad Hussa in a/a 40 years S/u Late Syed Ashfaq 

Hussain H/0 Baruzai Pesh\•1ari, Shahjahanpur , Tailor Skil le 

Ticket No.12341/ P, P- 4C Section, Ordnance Clothing Factory 

Sha hj a hanpur. 

4 . Ishtiaq Husa in, a/a 41 years S/0 Late J.ia ula Bux i'./O i1loh . 

Chow k Alla l<han, Sha hj a hanpur, Tailor Skilled, Ticket f\!o . 

12344/P, ~-5G, Sec- tion , Ordnance Clothing Factory, 

Sha hj a hanp-ur. 

5 . Raje ndra 1--rasad, a/a 43 years S/0 Sri Lekh Haj , Tailor 

Skilled, Ticket No.12378/ !J, P-7- II G Section, Ordnance 

Cl o1;hing Factory, Shahjahanpur . 

6 . Ehetesham Ali Khan , a/a 41 years S/O Late: Ishtiaq Ali 
Khan H/O J\\oh . Bahadurganj , Shahjahanpur, Tailor Skil l ed , 

Ticket No.12907/ P, f'- 4- A Section, urdna nce Clothing 
Fa ctory, Sha hj a ha npu r . 

7. Su rendra Kumar Saxena , a/a 37 years S;U Late Qn frakash 

Saxena , Tailor Skilled , Ticket No .13367/ P, r-4-C Se c t i on, 

Ordnance Cl othing Factory, Shahjahanpur. 

8 . Anil Kumar .liastog i, a/a 38 years S/0 Sri Daya Nana 

Rastogi , Tailor ~killed , Ticket No.13368/ P, 1-3 Cutting 

Shop Section, Ordna nce Cl othing Fa ctory , Shahjahanpur . 

9 . Anupam Gupta , a/a 38 years S/0 Late On Behari Lal, Py/O 

lv\oh . Sadar Bazar, Shahj aha npur, Tailor Skilled, Ticket 

No .13569/ P, P- 4A Sc ction, Orctna nee Clothing Factory , 
Sha hj a ha npur ••••••••• • ••••• Applicants . 

Counsel for appl ican ts : Sri M. La l • 

Versus 

l. Union of Indi a through the Secretary , /,linistry of ~fence , 

Production, f\!ew Del hi • 
2 . The Additional Dire ctor General, Ur dna nce Factories, 

Ordnance Equipment Factories Group Head ~uarters , G. T. 
Road , Kanpur. 
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3. The General Manager, Oadnance Clothing Factory. 

Shahjahanpur. 

Counsel for Respondents 

Respondents 

: Shri A. Sthalekar 

0 R D E R ( 0 ra l ) - - - - -
By HOn.Mr.A.K. Bhatnagar, Member(J) 

By this o .A., applicants have prayed for a 

direction to restore the a pplicants to the post of 

Examiner as Day Worker with continuity benefit of 

service of 3 .. 4 years already rendered by the applicants. 

They have further prayed for a direction to confirm 

quasi-pernanancy to the applicants as per rule in the 

trade~rade of examiners since they have completed 

3 years service as examiner. 

2. Counsel for the applicants submitted that the 

applicants, 9 in numbers. have been w::>rking on the post 

of Tailor in the respondent's establishment since long time. 

It is subni tted by the applicant's counsel that the applicants 1 

have '-«>rked on the i:ost of Examiner on the internal 

arrangement by the department. It is admitted that there 

is no discrepancy of f&Y in the post of Tailor or Examiner. 

The only grievance of the applicants is that they have been 

reverted as Tailors in 1998 (Annexure-A-2). Learned counsel 

for resp:>ndents submitted that they were initially app:>inted 

to the post of Tailor and l«>rk of examiner was assigned to 

them for a short time as internal arrangement by the deptt. 

It is also submitted that applicants were neither prom:>ted 

nor there was any change of scale. 

3. We have heard counsel for the parties and perused 

the pleadings and after considering all the submissions, we 

are of the view that this O.A. can be disposed of by issuing 

direction to the resfX)ndents for considering the prayer of 

the applicants in redesigna ing them as Examiner whenever 
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there is vacancy. keepin;J in view the services rendered 

by them on the p::>st of Examiner previously. as per rules. 

4. The o •. l\ • is disposed of accordingly with 

direction to the respondents to consider the prayer 

of the applicants4in redesignating them as Examiner 

whenever there is vacancy keeping in view the services 

rendered by them on the p:>st of Examiner. as per rules. 

There will be no order as to costs. 

Member (.'\) 

~sthana/ 

Member (J) 


